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O R D E R 

02.03.2020  This is part-heard Appeal and on 12th February, 2020, 

when direction was that the parties may prepare brief notes of arguments not 

more than three pages referring to pages concerned, without permission of 

this Bench, a big compilation has been filed by the Appellant which was never 

directed to be filed. We will have to check with the Registry as to how the same 

was received when there was no direction to file the same. The matter is 

treated not as part-heard.  

 

 List the Appeal on 7th April, 2020 for hearing.  
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